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ORDER
This application is filed by an Extra Departmental

ChowkidaﬁLhallenging the order terminating his servicee.

' The order was issued on 5.1.1986. Today when this

matter was taken up for hearing, the Additional Central
Government Standing Counsel has produced befofe us a

letter addressed to him from the Superintendent of
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Postoffices to the effect that pursuant to the order
from the Director General, Department of ;Posts, the
applicant has been reinstated in service on 10.7.1987.

In view of the above, we close this application.

. (G. Sreedharan Nair) (B. C. Mathur)
- Judicial Member , . Vice Chairman
22.9.1987 - 2249.1987
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